>| TEM NO. 39 REG STRAR COURT. 1 SECTION 11

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR, RAJESH KUMAR GCEL
Petition(s) for Special Leave to Appeal (Crl.) No(s).
7653- 7654/ 2016
| NDRAJI T MALLAH Petitioner(s)

VERSUS
STATE OF U. P. Respondent ( s)
(with appln. (s) for c/delay in filing SLP and perni ssion and
of fice report)
Date : 01/05/2017 These petitions were called on for hearing today.
For Petitioner(s)
Ms. Anvita Aparajita, Adv.
Kri shan Pal Singh, Adv.

For Respondent (s)

UPON hearing the counsel the Court made the follow ng

ORDER
None appears for t he sol e respondent, despite due
servi ce.
Regi stry to process t he matt er for bei ng listed bef ore

t he Hon&#39; bl e Court, as per rules.
(RAJESH KUMAR GCOEL)
Regi strar



